NOTICE
Dear Subscriber,

It is hereby informed that the annual subscription rate of
Indian Law Reports (Kerala Series) 1s fixed at Rs.1,600/- for the
year 2016. The price of loose parts is fixed at Rs.65/- per part.
For the year 2016 also, the subscription rate of Indian Law
Reports (Kerala Series) is the lowest among the law journals
published from Kerala on a weekly basis. It has been our
endeavour to bring the important judgments of the Kerala High
Court and the Supreme Court to our subscribers at the earliest. I
am grateful for the support and appreciation that I.L.R. (Kerala
Series) has received from its subscribers. I request for your
continued support and guidance and also request you to renew
the subscription for the year 2016. The subscription can be
renewed either through our authorised agents, who would be
meeting you personally, or by directly paying the subscription
amount by way of Demand Draft/Money Order drawn in favour
of ‘The Registrar General, High Court of Kerala,
Ernakulam — 682 031°’. Communications and suggestions, if
any, may be addressed to ‘The Section Officer, I.L.R. Section,
High Court of Kerala — 682 031°, Phone: 0484 2562048.,
Email: ilr.kerala@nic.in




